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Road signages in Delhi

1952, SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased
to state:

{a) whether it is a fact that road signages in Delhi are not in accordance with

Convention on Road Signs and Signals commonly known as Vienna Convention;
(b) if so, the reasons therefor;

{c) whether Government proposes to adopt Vienna Convention guidelines on

designs of signages so that those are clearly visible to motorists, and
{d) 1if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAIT PARTHIBHAI CHAUDHARY): (a) and (b) In Delhi, the road
signages installed by the Municipal Corporations and PWD are as per the guidelines
provided in the relevant code of Indian Road Congress. The road signages are based
on IRC-067 — 2012 and are in harmony with protocol on Road Signs and Signals
of United Nations Conference on Road and Motor Transport, 1949 and Vienna
Convention of Road Signs and Signals, 1968.

{c) and {d) India 1s a signatory to the Vienna Convention on Road Signs and
Signals and road sign prescribed under Motor Vehicles Act, 1988 are mostly in

harmony with the same.
Drop in attrition in para-military forces

1953, SHRI C. M. RAMESH: Will the Minister of HOME ATFAIRS be pleased
to state:

{a) whether it is a fact that attrition in para-military forces dropped below 10,000
in 2014 for the first time since 2010; and

{b) the details of steps taken which helped in bringing down attrition rate?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Yes Sir. As reported by Central



